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CCA 15/06 
In 

OA No . 1096/05 
04.05 . 2006 

HON'BLE MR. A. K. BHATNAGAR, J .M. 
HON'BLE MR. A. K. SINGH, A.M. 

Shri A. Srivastava, counsel for the applicant 

and Shri P. Mathur, counsel for the respondents . 

M.A. No . 1746/06 has been filed for extension of 

the interim order passed on 08.12 . ?005. Counsel for 

the applicant submitted that the aforesaid interim 

order was continuing on 19 . 01.2006 as well as on 

07 . 02. 2006 on 111hich date 02. 03. 2006 was fi:<ed f o.r 

con3ideration of con ti nuance of the in te.rim relief 
.... "::? 

on 02, 03 . 2:t306. Counsel for the applic.~nt w-as on 

general adjournment due to the sad demise o.f his 

father and the stay could not be extended, then the 

case was listed before the Registrar on 2~.03 . 2006. 

After com.J.ng tc knov this £act ~he ~pplican t's 

coun::;el moved an applications no.1746106 on 

12.04 . 2006 for extension of the interim relief 

granted earlier. Under the circumstances and in the 

interest of justice the interim order continuing 

till 02 . 03.2006 shall continue till the next date. 

On the request of the respondent's counsel one week 
. 
is granted • in for filing the O. A. CA 

o . 1096/05. Three days thereafter for RA . 

List on 19.05 . 2006 . 

Copy of the order be made available to the 

counsel fP.r the parties . 

~:dL 
A )v1 

-'illbllO.L U 1CC1 \ 

ts tttal Admini<:t a.i\TC 
'\ Jl~ h2 'vild 

I J <t> I !:>/V6 
fribbt s• 


